
14.05.2018 J-1 PRONOUNCEMENT OF JUDGEMENT(APPLT. JURISDICTION)

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M

1. CRL.REV.P.606/2012 PANKAJ BHADANA PAWAN K. BAHL, AJAY 
VS. STATE RADHIKA KOLLURU

    HIGH COURT OF DELHI                            
    11 MAY, 2018                              REGISTRAR (LISTING)



14.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO.  14 (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 2.15 P.M.

54. O.M.P. (COMM) 201/2018    NATIONAL HIGHWAYS AUTHORITY  MANU  PRABHAKAR,AMIT GEORGE  
    CAV 434/2018              OF INDIA                     AND SWAROOP GEORGE           
    I.A. 6331/2018            Vs. PATEL - KNR (JV)                                      

55. O.M.P.(I) (COMM.) 337/2016 JKM-NKC (JV)                 ATUL  SHARMA                 
    I.A. 10273/2016           Vs. NATIONAL HIGHWAYS                                     
    I.A. 11067/2017           AUTHORITY OF INDIA                                        
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